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Shortage of Essential R ateri Is for 
Detergent Indust ries 

1204. RI.MADHAVRAO 01 DIA 
Will he Minister of ENERGY 'be pleated 
to state: 

(a) whether it is a fact that the 
shottage of ential raw mat 'al {like 
Dode yl Benzene and Linear - kYl· 
zene has been . cr atin cr ion pr-ob em ' 
for the detergent indu lri in the past ' 
few months; 

(b) if so. whether the Federation uf '~'sso f 

elation 'of mall scale oap and Detergent 
Manufacturers in India has ubmnted 1 any 
repr sentation in this regaJ;'d ; 

(c) jf so, tbe de,tail~ tbereof; and 

(d) the steps taken by Oovemmcut !~ 

helP the industry to meet . the shortage 
of essential raw material 1 

THE ~INlSTElt OF STA T.E IN THE 
DEPAR TMENT OF PETROL,EUl\({ IN 
THE MINISTRY OF ENERGY 
(SHRI GARGI SHANKAR MISHRA):(a) 
to (d) Representations were received from 
the Federation of association of smaH 
Scale .Soap and Detergent Manufacturers . 
and Indian S-oap & Toiletries Makers 
Association about the need to import 
DodecyJ Benzene/Linear Alkyl Benzene. 
Government have authorised. the State 
Trading Corporation to import Linear 
Alkyl Benzene also, in addition to the 
im ~ts of dodecyJ Benezene approved 
earlier. 

Approval to Naptha Jbakri Project in 
Himachal Prade h 

1205. SHRI CHIRANJI LAL SHARMA: 
Will th Mini ter of NERGY be- pleased 
to refer to the reply given to Unstarred 
Question No. 277 on 15th Mar,cb, 19&3 
regardnig Neptha Jhakri Project and state: 

(8) whether the admini trative appro-
val and expenditure sanction for the 
Neptha Jhakri Project in Himachal Pra. 
desh ha been is ued; and 

(b) If not, the reasons for delay? 

THE MINISTER OF ENERGY 
(SH I P. SHIV SHANKAR) : (a) and (b) 
lave tme.pt deci ion in Ie p c-t . of Naptha 
Jhakri Project in HimachaJ Prado . s ' 
not be n ,taken .so far as the ' financing of 
tho project has not been tied up. 

F"II in the dem nd for Petrolium 
Products 

1206. SH~U UTTAM , ~THOD ., Will 
the Minister of ENERGY be pleased to 
state: 

(a) whether it is a fact tliat there has 
been a fall in the demand for petrol um 
p oducts' during th . 1a t two years and 
that trend i expected to continue during 
the rest pf the current plan period ; , 




